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The Minister of Commerce (Shri
Kanungo): (a) Yes, Sir

(b) Under the trade agreement
between India and Ceylon, Ceylon has
undertaken to allow the import of
beedies from India upto the quantities
specified therein

(c) Yes, Sir

(d) The matter 1s under considera-
tion
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Trade Relations with Hungary

*546. Qaxi Matin: Will the Minster
of Commerce and Industry be pleased
to state

(a) the total amount of Trade
between Hungary and India durning
1057-58; and

£Ab) what steps are being taken by
the Union Govermment to strengthen
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the trade relations with Hungary?

The Minister of Commerce (Shri
Kanungo): (a) Exports from India to
Hungary mn 1957 were Rs. 207 lakhs
and in the period January-November
1958 were 35 8 lakhs Imports from
Hungary during the same periods
were Rs 769 lakhs and 8§53 lakhs
respectively

(b) Contacts have been established
with the Hunganan Foreign Trade
Organisations through the State Trad-
ing Corporation and wvisiting delega-
tions Negotiations for certain modi-
fications m the trade agreement
between the two countries are now in
progress

Closure of Amrita Patrika

( Shri Sadhan Gupta:
Shri Raghunath Singh:
*548.{ Shri Vajpayee:
Shri Assar:
Shri Bhakt Darshan:

Will the Minister of Labour and
Employment be pleased to state

(a) whether Government have
received any memorandum from the
UP Working Journalists Union and
the Amrit Bazar Patrika Press Em-
ployees Union regarding the dispute
between the employees and the
management about the closure of the
‘Amrita Patrika” of Allahabad and the
decision to establish a separate con-
cern to run the “Amnit Bazar Patrika”
Allahabad edition,

(b) 1f so, the salient features of the
said memorandum, and

(c) the steps taken in the matter?

The Deputy Minister of Labour (Shri
Abid All): (a) Yes

(b) They have demanded a refer-
ence of the dispute by the Central
Government to a National Tribunal.

(c) The dispute falls in the State
sphere and the State Government are
in touch with the developments.





